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Ths the 24th day of April, 2003 
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Vinay Kumar 
V-I/ 1140, Dayalpur 
Deihi-110094 	 .. Appicant 

(By Advocate: Sh, Manoj Kr. Mishra) 

V er us 

The Comm issioner of Police 
IS- 	 --. 	rrr. 

I i 	nEjt4 	, i. 
New Delhi 	 . 	Respondent 

0 R D E R (ORAL 

This is a fresh QA filed by the app] icant seeking 

appointment on compassionate grounds and a drection to the 

respondents to pass an order appointing the applicant to a 

sul table post on compassionate grounds. 
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2. 	Applicant's father was working as ASI in Delhi Police and 

he 	kas expi red while in harness and thereafter son of the 

	

con ford  	 ant has made an app] 	ic  

appointment, on compassionate grounds. Thereafter app] icant 
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three witnesses out. of which one shou]d be Govt. servant to 

fi]] up the necessary forms of appointment on compassionate 

grounds, 	His medical examination was also held and he was 

dec]ared pass, 	it is submitted that no decsion has been 

sil I pending 	th the departmnt,taken and app]ication is t 	 e  
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appicant. wit.hin a stipulated period. Accordingly, I allow 
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representat.lon of the applicant wihin one month by passing a 
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of this order keeping in view the judicial pronouncements or 

the subject 
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liberty to file the s a m e afresh. 
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